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I.A No.1 INGvil Appeal No.3973/2001

M S. TATA I RON & STEEL CO. LTD. Appel I ant (s)
VERSUS
COVMNR. OF CENTRAL EXCI SE, PATNA Respondent (s)

( For ex-parte stay and O fice Report )

Date : 01/10/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SYED SHAH MOHAMVED QUADRI
HON BLE MRS. JUSTI CE RUVA PAL
For Appellant (s) M. Ravinder Narain, Adv.
Ms. Sonu Bhat nagar, Adv. for
Ms J.B. Dadachanji & Co., Adv.
For Respondent (s) M. Soli J. Sorabjee, AG
M. K  Swanm, Adv.
M. B. Krishna Prasad, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
........ P ) I J
SP2
We are not inclined to stay the order under chall enge.
I.A'No.1 is, therefore, dism ssed.
We direct that the appeal be listed expeditiously.
. SP1
(S. Thapar) (Kanwal Si ngh) @@
PS to Registrar Court Master @@
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